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lﬁlﬂlﬂ; WORKEI%‘ID
Tt o

SHRI P. RAJAGOPAL - NMDU
Ihwmv{:wfwhwe ll:)f i Iry hr
provide for payment of pension by t
Central Government to the marginal
m'men and agricultural workers alier
their completing 70 years of age.

MR. DEPUTY-SPEAKER 1 The
question  is:,

&;; That lc;cwr:re granted olfo mtmd.w:r‘ a
to provi lyment NsIoN

the Central Gavcrmt to th?:mu'm:i
farmers and agricultural werkers after their
completing 70 years of age .

The motion was adopled.

SHRI P. RﬁlAGOPJ\L NAIDU : I
introduce t

INCOME-TAX (AMENDMEN'T)
BILL*

(Amendment of section 53)

SHRI R.D. GATTANI (Jodhpur) ¢
T beg to move for leave to introduce a Bil
further to amend the Income-lax Act,

1961,
MR, DEPUTY-SPEAKER : The
question  is:

“That Icave be granted to introduce a
Bill further to amend the Incom-tax
Act, 1961".

The motion tas adupied.

SHRI R.D. GATTANI : 1 intiro-
duce fthe Bill.

15' 33 hre.
EXPLORATION AND  UTILIZA-

TION OF UNDERGROUND WATFR
RESOURCES BILL*

SHRI K. LAKKAPPA (Tumkur) :
I beg to move for leave to _introduce 2
Bill to provide for better utilization of the
underground water resources for irri-

gation  purposes,
MR. DEPUTY.SPEAKER : Ther
question  is:

1900 (SAKA) Bills Fatroduced 286

* That leave be. granted to-inoduce
a Bl to provide for better wilization
of the underground water resources for
irrigation purposes’.

The motion was adopled.

SHRI K.LAKKAPPA : 1 introduce
the Bill,

SMALL FARMERS ASSISTANCE
BILL®.

SHRI K, LAKKAPPA : T beg to
move for leave to introduce a Bill to
provide for the grant of loans and various
subsidies to small farmers,

MR. DEPUTY SPEAKER : The
question  is:

*“ That lcave be s:-amrd to ingroduce &
Bill to provide for th ant of loans
and various subsidies 1o I farmers,

The motion was adopied.
SHRI K. LAKKAPPA : T introdece
the  Bill,

15'34 hrs.

SPECIAL MARRIAGE (AMEND-
MENT) BILL*

(Amendment of section 4 und G).

SHRI R.D. GATTANI (Jodhpur) :
1 beg to move for leave to innoduce o Bill
further to amend the Special Marriage Act,

1954.
MR. DE]’UT\'ASPI';;\KI"R: “The
question is:

' That leave be ﬁralllrd to introduce
a Bill further to amend the Special Marria-

ge  Act, 1954,
The molion was adopfed.. .
SHRI R.D. GATTANI : T Intro-
duce the Bill,

pp——
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1 Introduce with the recommendation of

Part II, scction 2, dated 21-7-78,

of the President.



